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_ 11 P l S' l'i,ln view of joint request received from Sh. Divyzim Lila, LdJMFC (MCD) gages;-Ei10rIllhao‘llAt:Egti‘sll ‘£354,
Ltl. J.M.F.C (East) Ks'iI‘l<£Il‘(Il0Ol11il Courts regarding clio e of dut a5 Duly MM for t
Di R _ - I11 Y - d'£'ed, as under:-ity osterheanng no. 57GICMMlEAS"l‘IKl<DIDELHI, [dated 29.07.2024 is partially 111° 1 '
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.. .. . .. .._.__,_.__,____ _, ___ ___, g _ P°Yl°""°‘iF‘"_ *,""’ C /El ,1

1 ‘Sll.BlI(-ll'llIPl‘iil€lPSll1gll,Ld.J.M.FsC, H Shnivyanl Ll1l*?,]I;‘1(g.()‘}{,MGlfg8([8T Kgilasliz,
R/o B-13. Sakei Court Residential Complex, 27.08.2024 R/o 5'41 ’

New Delhi Delhi 11004
- B. _ _ __

Rest oi the conditions in circular No. 576iCMM/EAST/ “en; =, - \dated 29.ll7.2024, sha remain unchanged.
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2'7 R ar6 5 g “No. ~ Ii:-CINIIEAST/KKD/Delhi Dated: 24.08.2024
Copy for information to:- "Mil
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. * JW‘. The Ld. Registrar General High Court of De "i “D n
I s ' Elhl.The Pnncipal District & Sessions Judge (HQ,) and West, THC. Delhi-

The Principal District 8t Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.
. The Principal District 8: Session Judge, New Delhi, Patiala House, New Delhi.

The Principal District 8: Session Judge North, and North- West, Rohini, New Delhi.
. The Principal District & Session Judge, South-West, Dwarka, New Delhi_ Th . . . . .e PI'lflCl[J8l District 8: Session Judge South, and South-East, Saket, New Delhi.

The Principal District 8: Session Judge-cum-Special Judge, PC Act (CB1), Rouse Avenue, New Delhi.
. The CMM, Central and West (Tis I-iazari), New Delhi [PHC), North 8: North-West (Rohini), South~ West

(Dwarka), South & South-East (Saltet) North-East and Shahdara Ka kard. , 1' ooma Courts, Delhi.10. The Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
ll. All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.
§k‘i‘he lncharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
13. The Iricharge Computer Branch, Karkardooma Courts, Delhi. (uploading on Layers/Web-Site).
14. Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
15. Incharge Pool Car, Karkarclooma Courts, Delhi. _
16. lncharge Cash Branch, Karkardooma Courts, Delhi.
17. Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
18. Chief Public Prosecutor, Karkardooma Courts, East, Delhi.
19. The Commissioner of Police, Delhi and DCP,.East, Delhi.( Through Chowki Incharge KKD,Delhi.)
20. The l <3 (Prison), Tihar Jail, D8ll'll/ New Delhi-
2l. Lock Up lncharge, Karkardoorna, Delhi-
22. information Cente/(E-Sewa Kendrar)» Kalkardouma F°'~"'l5» Delhi.
23. Video Conference Room, Karkardooma Courts. DQ1111-
24. For uploading on layers/Web-Site
25. Office Order File.
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